NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

‘.

C.P. No. 194/241-242/NCLT/AHM/201

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: = Jignesh Thakorbhai Patel & Ors.
V/s.
Mantavya Media Pvt. Ltd. & Ors.

‘Section of the Companies Act: Section 241 -242 of the Companies Act, 201 3
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ORDER

Learned Advocate Ms. Vaibhavi Pankh present for Petitioners. Learned Advocate

AN Mr. Pavan Godiawala i/b Learned Advocate Mr Harmish Shah present for
Lo Respondent No.2.
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Reply filed by Respondents no. 2 and 3.
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S Petltloner shall ﬁle rejoinder, if any within one week after servmg copy to other side. ,
Lo haioe Bdan db 1EQ () Bhon Conbmval o Wk date 4 hsammp @
Gy List the matter on 18.01.2018. '

MANORAMA KUMARI BI RAVEENDRA BABU

'MEMBER JUDICIAL MEMBER JUDICIAL
Dated this the 30th day of November, 2017. '
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